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4970. SHRI K. B. CHETTRI : 
Will the Minister of TOURISM AND 
CIVIL AVIA nON be plealCd to atate : 

(a) whether Darjcle.i/l8'. the qlJe"n of the 
Hill stations has been included in the 
prosramme fer construction of Janata 
Hotel; , 

(b) if so. the details thereof; and 

(c) if not. the reasons therefor? 

MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU-
SHOTTAM KAUSHIK) : (a) and (c /• 
I! i. propooed to construct inexpensive 
hotell at the Metropolitan citi.. of 
Delhi, Bomby, Calcutta And Madras, 
and other selected tourist centr ... The 
number and locations or such hotels to be 
cOlllltruCted in the Central acetor will 
depend upon the r,,"ourc,," made available 
for this prupose during the Si~th Five Year 
Plan, which is under dscwsion with the 
Planning Commillion. 

AlIegatiOD by Iodiao ColDmercial 
Pilot.' A .. oclatioo 

497t. SHRI lIARI 
KAMATH : Will the 
TOURSIM AND CIVIL 
be pleased to state : 

VISHNU 
Minister of 
AVIATION 

(a) whethe~ it is a fact that in connec-
tion with the recen t IAF plane accident 
near Jorhat. the Indian Commercial 

PiIoIa' AaociatiOD baa-alleged that certain 
safety restrictions on night operations in 
ADam Valley were violated ; 

(b) whether the allegatioD is correct; 
and 

(c) if 80, the re&llODI for luch JrOSS 
negligence and • tranlgrCSllion of regula. ~ 
tiona ? 

THE MINISTER. OP TOURISM 
AND CIVIL AVIATION (SHRI. 
PUa.USHOTrAM KAUSHIK) : (a), 
No OIIDDlunicatiDo reprdUIg violatiola· 
of ~ lafety rCltrictions OD uigilt. 
operationa in Aaam wu receiftli from 
the Indian ComtDerc:ial Pilots' AIIocia-
tion. However, a Jetter to the Editor. 
orilinated by the Association. appear<:d. 
inthe Time. ofIndiadated211t November 
1977. aUeging that in spite of the ract 
that the Allam valley is Dot conaidend 
.... for night operations, the ft.i~t11 
with the Prime Minister aboard was 
planned. particularly when there was aD 
grave emergency like war or·aggr.:3lion. 

(b) No safety restrictions on night 
operations were violated. 

(c) Docs not arise. 
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4073. ~HRI K. T. KOSALRAM : Will 
theMini.ter eX COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleaaed to state: 

(al whether it is a fact that about 
,8,000 tonnes eX Groundnut oil imported 
for diltribution by Tamil Nadu Govern-
ment lOme months ago, is 1 ying In Bombay 
port unutilised ; 

(b) whether it il alao a {act that this oil 
will become unfit for human COIIIump-
dOlI ifit i. kept unrefined for some more 
time; and 

(c) whether Government pmpooe to 
releaae this oil to millen and refineries in 
Southern States for refining and distribu-
tion. 

J'HE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA~ 
TlON (SHRI KRISHNA KUMAR GO-
YALl 

(al '7,300 tonnes of groundnut oil 
was imported for distributIon to the differ-
ent ltates, inc:tuding Tamil Nadu, after 
.... cuing their demand. The oil is in 
liTC' •• torage in Bombay. 

(b) No, Sir. 

(cl At present, considering the ruling 
prices of indigene s groundnut oil, State 
Governments, including Tamil Nadu 
Government, are not inclined to lift the 
stocks as originally intended by them. 
The mode of disposal yf the oil is under 
the consideration of the Government. 

C.B.I. Inquiry apinat Chai.1'IDlUl of 
Syndicate B ..... 

4974. SHRl VIJAY KUMAR MAL-
HOl'RA: 

SHRI R.L.P. VERMA : 
SHRIMATl SHANTl DEVI 

WiII the Minister of FINANCE be pleased 
to state : 

(al whether' as reported in the 'Blitz' 
weekly of 27th August, '977, a CBIinquiry 
is pending against Shri K.K. Pai, Chair-
man of Syndicate Bank for committing a 
large number of irregularities by making 
huge grants to Syndictae Agricultural 
Foundation which sp"nt large amount 
on the farm of Shei T.A. Pai, former Mi-
nister of Industry; 




